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Some hon. Members rose—
MR. SPEAKER: No, please.

Next question—Shri  Prasannabhai
Mrhta—not here.  Then, Shri jaffer
Sharie—he is also ghsent.

SHRI K. LAKKAPPA: I would like
to submit that under rule 4%(3),

*“If on a question being called, it is not
asked or the m=mber in whose name it
stands is absent, the Speaker may, at
the request of any member, direct that
the answer to it be given.”

This is a very important question. I
request that since the member is  ahsent
you may ask the Minister to answer it.

. MR. SPEAKER: Next question. This
I vour gwn question.

Mail of certain

Intercepting
Political Leaders

*429. SHRI K. LAKKAPPA: Will
the Minister of COMMUNICATIONS
be pleased to state:

(a) whetheritis afact that the Ministry
is being blamed that the important mail
of certain political leaders is being inter-
cepted still as was done in the Emergency
period;

(b) is so, how far this is true;

(c) whether the former Prime Minister
had alleged about the same;

(d) what are the main reasons for this;
and

(¢) whether the offcials responsible for
intercepting the mail are still in the Minis-
try and are helping the present Govern-
ment also in intercepting the mail of oppo-
sition leaders and the action being taken
against them?
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THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SURHDEQO SAl): (a) No Sir.

(b) Does not arisc.

(¢} No such communication has been
reccived in this Ministry.

(d) In view of reply to (e) above, this
does not arise,

(e) Does not arise.

SHRI K. LAKKAPPA: What hap-
pened to my carlier request, Sir? The
main purpuse and the cobject regarding
qQuestions is this. Under the Rules of Pro-
cedure and Conduct of Business in the
Ilous~ from rule 3. onwards, a questuon is
drafted and it is admitted by you only 10
elicit certain information. There is no
informaticn when the Minister gives his
answer like ‘it does not arise’.  Is his
answer in conformitv witk the purpose lor
which the question has been admitted and
put down for the answer in the House?
Sir, it is a very Lold answer when he savs
that ‘it does not arise’. This is not an
answer at all.

How can the Minister answer when the
question is about intercepting of mails of
important political leaders? This would
be investigated by the Home Ministry.
I do not know why this question has tbeen
put down to this Ministry, Anyway 1 am
not complaining against the Minjst-r. It
has heen given in such a manner that the
Minister in-charge cannot investigate into
this. This is suppesed to have been iny esti-
gated by the Home Ministry.

MR. SPEAKFR: Pleasr come to the
question now. Have yuu any supple-
lementary to ask?

SHRI K. LAKKAPPA: I havegot a
supplementary. Before that, I want your
ruling on this. (Interruptions)

MR, SPEAKER: Just a minute.
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MR. SPEAKER : Mr. Kachwai, I
am on my legs now.

MR. Lakkappa. yvou have addressed
the question to the Minister of Communi-
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Cations and the Minister of Communica-
tion has to reply. Therefore, you cannot

now complain that the Minister of Home
Affairs should reply.

Have you any supplementary on this?
Please go on.

SHRI K. LAKKAPPA: I would like
to put a supplementary. Part (C) of myv
question is whether the former Prime
Minister had alleged about the same and
whether it is a fact and if the matter of
intercepting of mails of ceriain political
leaders as it used to be done  during the
perivd «f  emeigency is  true, is it
being investigated ? A statement
was made by the fuumer Prime
Minister recently—by Smt. Indira Gancli
—about it. What was the machinery that
the Minister has got to investigate this
complaint and come to the conclusion?
Hcsays ‘It does not arise’. This is with refe-
rence to the statement made recently by
the former Prime Minister, Smt. Indira
CGiandhi.

SHRI BRI] LAL VERMA: No comp-
laint has yet been received from the former
Prime Minister regarding this.

SHRI K. L AKKAPPA: Sir, my ques-
tion is very simple. I wili not put anythirg
against the Rules of Procedure. A state-
ment was recently made by the forner
Prime Minister, Smt. Indirz Gandhi alleg-
ing that intercepting of nails is beirg
done as was done during thelpericd of
emergency of the political leaders.,

MR. SPEAKLR: Mr. Lakkappﬂ, you
arc again and again rcaditg the same
thing. You want to know whether  the
Minister has read the complaint which has
appeared in the newspapers and whether
he has investigated into that complaint.

SHR1 BRIJ] LAL VERMA : I have
not read it, Sir.

SHRI K. LAKKAPPA: In view of the
ignorance of the Minister not to have _read
the statement made by the former Prime
Minister of India regarding intercepting
of the mail of the political leaders, I would
like to bring to his notice that there is
operating a gang.  (Interruptions).

In view of the inefficiency, as the impor-
tant mail of the political leaders is being
tampered with, we have an apprehension
that we may not be able to play the role
of opposition in this House. (Intsrruptions).

1 would like to know what machinery
his Ministry has got to investigate such
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intercepting of the important mail of the
politics leaders. Plca;’:: also give an as-
surance that such things will not hap-
pen and you will streamline the function-
ing of your Ministry.

SHRI BRIJLAL VERMA : It is an
incorrect charge. I totally deny that
we intercept any letter. As far as the comp-
laint is concerned I have categorically
said that we have not yet reccived any
complaint from any opposition leader or
even Indira Gandhi.

SHRI T. A. PAL: The hon'ble Minis-
ter has made some observation in Bangalore
that telephone lines have not been
bugged and there is no tapping of tele-
phone communications. But recently Shri
Jagiivan Ram while disclosing before the
Shah Commission brought out that as
a matter of habit certain practices still
continue. Will the hon’ble Minister cate-
gorically assure us that old habits will not
continue and it will be put down very
firmly, whoever the person is?

SHRI BRIJLAL VERMA: Yes, |
can say this Department is not at all con-
cerned with that tapping. Although this
question is concerned with postal side yet
as far as the telephones is concerned  no
tapping is done by the Department.

PROF. P.G. MAVALANKAR: Sir,
Shri Lakkappa has asked in part (a) of
his original question ““whether it is a fact
that the Ministry is being blamed that
the important mail of certain political
leaders is being intercepted still as was
done in the Emergency period?”* So, Shri
Lakkappa admits that it was being done in
the Fmergency period. (Interruptions).

In view of this part (a) of the question,
whether the Minister will inform the House
as to what was the modus opsranai and what
were the details—particularly of the in.
terception of the mail of the then Opposi-
tion leaders during the Emergency?

SHRI BRIJLAL VERMA : As far
as the Emergency period is concerned, it
was the Intelligence Department which
used to do it.

SHRI BRIJLAL VERMA: This de-
partment never does it. . (Interruptions).
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MR. SPEAKER: How does it arise
out of this question? Next question.

5.T.D. Facilities Among Cities
Of Gujarat

*430. PROF. P. G. MAVALANKAR:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether Government propose to
increase the STD facilities among and
between major cities of Gujarat during the
current financial year; 1977-78;

(b) is so, full details thereof; and

(¢) if not, why not?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEO SAI): (a) and (b) No, Sir,

(¢) Schemes for expansion of trunk tele-
phone circuits between major cities of
Gujarat are under execution and are ex-
pected to be completed in phases in 1978-
79, 1979-80. STD facilities amongst cities
in Guijarat would be expanded progres-
sively thereafter,

PROF. P. G. MAVALANKAR: May
I know from the hon. Minister the cities
which will have this facility under this
plan for giving STD connection for each
of the two years 1978-79 and 1979-80?
May I also know whether the existing STD
facility between Ahmedabad and other
cities in Gujarat is operating efficiently and
faultlessly ?

SHRI NARHARI PRASAD SUKH-
DEO SAI: The following point to point
STD are working in Gujarat State:
Ahmedabad-Rajkot. Ahmdabad-Barode,
Ahmedabad-Gandhinagar Ahmedabad-
Nadiad, Ahmedabad-Delhi, Baroda-Surat,
Gandhinagar-Rajkot, Gandhinagar-
Baroda, Gandhinagar-Nadiad, Jamnagar-
Rajkot and "tia dwagar-Delhi,

PROF P. G. MAVALANKAR: The
hon. Miaister gave information about exis-
ting Cacilities; I know them. I have askeld
about the future plan. - RREARA N
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